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CENTRAL ADMINISTRATIVE TRIBUNAL
A CALCUTTA BENCH

Ne. M,A,50 ef 1998
(0.R,1068/1997)

Date of Urder : 16.7.1

Present : Hen'ble Mr.S.Dasguptas Administrative Member.

Hen'ble Mr.D.Purkayagtha, Judicial Member. il |

CENTRAL RAILugY |
s {
S.MUKHERJEE & ORS,

Fer the separtmnt 3 Mr.P.C.Sahas ceunsel,

Fer the eriginal applicants : Nene

[

ORDER

The M.A, yas filed Dy the respendents in the §,A, E f
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which was earlier passed was medified and tnersby the presentl

saek ing med if icatisn ef the interim erder passed en 16.9.19

2. Hewevers it appears that subgequently the interim erder

MoA, has become infructueus.,

KN M.A,50 eof 1998 is disposed ef accerdingly. Ns cests,
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(D.Purkayastha) (S.Dasgupta)
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